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Gujarat TPS-Bachau 400 kV D/C (triple) line and extension of
Bachau Sub-station anticipated COD-1.4.2015” under
“Transmission system for connectivity of Essar Power Gujarat Ltd.”
in Western Region under Regulation 86 of Central Electricity
Regulatory Commission (Conduct of Business) Regulations, 1999
and Central Electricity Regulatory Commission (Terms and
Conditions of Tariff) Regulations, 2014.

24.4.2018

Shri P. K. Pujari, Chairperson
Shri A. K. Singhal, Member
Shri A.S. Bakshi, Member
Dr. M.K. lyer, Member

Power Grid Corporation of India Ltd. (PGCIL)
Essar Power Gujarat Ltd. and 8 others

Ms. Swapna Seshadri, Advocate, PGCIL

Shri Vivek Kumar Singh, PGCIL

Shri S. K. Venkatesan, PGCIL

Shri S. S. Raju, PGCIL

Shri V. P. Rastogi, PGCIL

Shri Amit Yadav, PGCIL

Shri Rakesh Prasad, PGCIL

Shri Aryaman Saxena, PGCIL

Ms. Manya Gupta, PGCIL

Shri Sakya Singa Chaudhuri, Advocate, Essar Power
Ms. Molshree Bhatnagar, Advocate, Essar Power

Record of Proceedings

The Commission directed to list the instant petition alongwith 13/RP/2018 on

11.5.2018.
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